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The Constitution (Amendment) Bill, 2018 (Amendment of Article 19)

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, I move for leave to introduce
a Bill further to amend the Constitution of India.

The question was put and the motion was adopted.
SHRI V. VITAYASAT REDDY: Sir, I introduce the Bill.
The Criminal Law (Amendment) Bill, 2018

SHRI V. VITAYASAI REDDY: Sir, I move for leave to introduce a Bill further to
amend the Indian Penal Code, 1860 and Code of Criminal Procedure, 1973.

The question was put and the motion was adopted.
SHRI V. VITAYASATI REDDY: Sir, I introduce the Bill.
The Agricultural and Other Rural Workers (Protection and Welfare) Bill, 2018

oft 3R iR WEA (HeRIS): Helgy, § Wi ddl g fb i alv s g
TIPBIR PT ATV T ST 3 FARET0T UG B dlet SUTN AR TR gRT =ATH A5,
Yo, wiae i e o geemen @ Rufa o w&aa get afea sl gemas,
Afedl @HeR1 @1 i, Tfa air Ry 95 o, a=ai & fag Bren wd g &
U 31 SRR SR &1 giifead o oiw ario eF] § 19 ddari & foag
VT WIS T 2T Frenmor f-rfe) @t wermaei et afir Toie 2 S el fraer
T IUGE B b (o [ T qR:venfia B 1 argafy &1 Syl

The question was put and the motion was adopted.
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The Downtrodden, Backward and Oppressed Youth
{(Development and Welfare) Bill, 2018
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The question was put and the motion was adopted.
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@311| The Exploited, Indebted and Poverty Stricken Farmers {Protection, Prevention of
Suicides and Welfare) Bill, 2014. Shri Rajkumar Dhoot; not present. Next, the
Parliament (Enhancement of Productivity) Bill, 2017. Shri Naresh Gujral.

The Parliament (Enhancement of Productivity) Bill, 2017
SHRI NARESH GUIRAL (Punjab): Sir, I move:

"That the Bill to provide for the establishment of an effective system to prevent and
address the decline in productivity of Parliament due to disruptions of sittings, by
means of an appropriate legal framework to fix the minimum number of days in a
year for which Parliament shall be in Sessions, introduction of special Session in
addition to the existing three Sessions, compensation for the hours unutilized due

to disruptions, and to provide obligations of the Presiding Officers of both Houses



